
NATIONAL COMPANY LAW TRItsUNAL
MUMBAI tsENCTI

TCSP-01(Mts)/2017

COI(AN,I
SFIRI M.K. SHRAWAT

MEMBER O)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 13.06.2018

NAME OF THE PARTIES: Raskilal S Mardia (Amar Dye Chem Ltd )

SEC'IION : 230-232 o[ Companies Act 2013

The Cor-rnsel for Petitioner as well as the Respondent are Present'

At request of the Parties, Iist this matter on 26'07'2018'

RAVIKUMAR DURAISAMY
Member ('l'echnical)

M.K. SHRAWAT
Member (Judicial)

ORDER
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